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1 2 3 4
April 79,349 52,571 53,532
May 65,368 50,628 63,822
June 40,370 54,514 70,077
July 59,959 54,585 85,860
August 52,363 51,146 79,333
September 53,791 55,412 69,656
October 51,359 48,040 40,709
November 60,392 53,567 50,005
December 62,286 64,894 67,093
Total : 7,31,608 6,75,844 7,79,130

Tourist Potentiality of Konark in
Orissa

223, SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state :

(a) whether steps have been taken
by the Centre to increase the tourist
potentialities of ;bc places of national
interest;

(b) if so, the specific steps taken to
increase the tourist potentialities of
Konark in Orissa; and

(c) the details thereof ?

THE MINISTER- OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) to (¢) . The Develop-
ment of tourist potentialities of impor-
tant centres and places of national
.aterest is & continuous process carried

'on with the combined resources of the

centre, the State Governments and the
private sector. Steps to develop such
centres include the construction of
adequate number of hotels and other
typas of accommodation such as Youth
Hostels and Yatri Niwas, providing
various sorts of amenities for tourists
visiting these centres improving the
commuaication and transportation facili-
ties and providing publicity of these
centres as tourits destinations both at
home and abroad.

In Konark the following steps have
been taken/or are proposed to be taken
by the Centre and the State Govern-
ment for increasing the tourist poten-
tial :

(1) A Travellers Lodge managed
by ITDC.

(2) Preparation of a master plan
covering land-use and land-
scaping.

(3) A toilet block at an ¢stimated
cost of Rs. 3.49 lakhs, which
is under constryction,
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(4) A marine drive between Puri
and Konbark, already cons-
ttucted by the State Govern-

ment.
(5) Konark 1s given Publicity
through the publication of
films and

brochures folders,
documentary films brought .out
by the Department of Tourism.

Action Plan to Prevent Poliution
of Ganga

224. SHRIMATI JAYANTI PAT-
NAIK : Will the PRIME MINISTER

be pleased to state :

(a) whethee Government have a
proposal to implement an action plan
to prevent the pollution of the Ganga
and its tributaries; and

(b) if so, the details of the cost
estimated, funds allocated and pro-
grammes proposed to be implemented ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FOREST (SHRI VIR SEN) :
(a) Yes, Madam.

(b) The estimated cost for the first
phase of the Plan is Rs. 250,00 crores
and the programmes proposed to be
implcmented include the following *

(i) Renov.tion of exiting sewage
pumping and treatment plants
and creation of these facilitics
at the outfall location, where

these are not yet com-
missioned;
(ii) Harnessing of energy by

installation of gas digeseters;
and

(iii) Aquaculture and utilisation of
treated waste water for .jrriga-
tion.
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PolicyAdopted for Tribal Areas to
Provide Socio-Economic and Legal
Justice

225. SHRI GIRIDHAR
GOMANGO : Will the Minister of
HOME AFFAIRS be pleased to state :

{a) the personnel policy adopted by
Government to strengthen the adminis-
tration in Tribal Areas and to provide
them socio-cconomic and legal ijuastice
uader article 275 (1) of the Constitu~
tion;

(b) whether States and Union
Territories having the tribal areas have
implemented these policies;

(c) if so, the results thereof; and

(d) if not, the reasons thereof ? '

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) The Mateshwar Prasad Group on
Administration in the Tribal Areas
recommended certain measure to be
taken in the sphere of selection of
officers, creation of special cadre,
special allowance, etc. for personnel
posted in the tribal arcas. The Seventh
Finance Commission awarded an
amount of Rs. 30.71 crores for
payment of compensatory allowance to
staff working in tribal areas in 13
States. The Eight Finance Commission
has awarded Rs. 30 c:ores for payment
of compensatory allowance to State

employees posted in tribal areas,
Rs, 37.828 crores for construction of
residential accommmodation and

Rs.47.05 crores for certain infrastruc-
tural facilities in selected tribal villages.

(b) to (d). The recommendations of
the Mabeswar Prasad Goup and the
need for single line administration ,in
Tribal sub-Plan Areas have been
appreciated and accepted in principle by
the States. A suitable structure has
been provided to the Integrated Tribal
Development Projects and special pro-
jects through the Project Adminis-





